Annexure - 4

Name of corporate debtor: Santosh Hospitals Private Limited (Under Liquidation); Date of commencement of liquidation: 17.12.2019; List of stakeholders as on: 22.10.2026
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Note 1: Mr. Muthukrishnan (erstwhile employee of the Company) submitted his claim on 21.07.2025 and a revised claim on 04.08.2025 (in Form E under Liquidation Regulations), both of
which were filed substantially beyond the prescribed last date for submission of claims, namely 16.01.2020. Thus, his claim was rejected as time-barred. The claimant was advised to obtain

an order condoning the delay from the Hon’ble NCLT and furnish a copy thereof for any further consideration of the claim. The claimant has assailed the rejection of his claim by filing IA No.
1515 of 2025 in IBA/434 /2019 before the Hon’ble NCLT, Chennai. The matter is currently pending before the bench.
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